
 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 
 

RAJYA SABHA 

UNSTARRED QUESTION NO. 2291 
 

TO BE ANSWERED ON THE 23RD MARCH, 2022/ CHAITRA 2, 1944 (SAKA) 
 

CYBER CRIMES 
 

2291. DR. ASHOK BAJPAI: 

 

Will the Minister of HOME AFFAIRS be pleased to state: 
 

(a) the total number of cyber crimes committed during the last two years in 

Delhi/NCR, Lucknow and Agra where money was stolen from bank accounts on the 

pretext of service providers; 

 

(b) the details of the policy initiatives taken by Government for cyber crime 

detection and their mitigation; and 

 

(c) the details of the methodology for monitoring cyber crimes in Delhi and Uttar 

Pradesh? 

 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  

(SHRI AJAY KUMAR MISHRA) 

 

(a) to (c): The National Crime Records Bureau compiles and publishes the 

statistical data on crimes in its publication “Crime in India”. The latest published 

report is for the year 2020. As per the data published by the National Crime 

Records Bureau, details of cases registered under the head Online Banking Fraud 

for cyber crimes (involving communication devices as medium/ target) for 2019 and 

2020 for the districts in NCR are at Annexure-I and for the Uttar Pradesh, Delhi, 

Agra and Lucknow  at Annexure-II. 

„Police‟ and „Public Order‟ are State subjects as per the Seventh   Schedule of 

the Constitution of India. States/UTs are primarily responsible for the prevention,   

detection,    investigation    and   prosecution   of   crimes including determining 

methodology  of  monitoring cyber crime through their Law Enforcement  Agencies 
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 (LEAs). The LEAs take legal action as per provisions of law against the offenders. 

The Central Government supplements the initiatives of the State Governments 

through advisories and financial assistance under various schemes for their 

capacity building. 

The Ministry of Home Affairs has provided financial assistance to all the States 

& UTs under the Cyber Crime Prevention against Women & Children (CCPWC) 

scheme to support their efforts in setting up of cyber forensic cum-training 

laboratories, training, and hiring of junior cyber consultants. Cyber forensic-cum-

training laboratories have been commissioned in 28 States. The Central 

Government has taken steps for spreading awareness about cyber crimes, 

issuance of alerts/ advisories, capacity building/ training of law enforcement 

personnel/ prosecutors/ judicial officers, improving cyber forensic facilities, etc. 

The Government has established the Indian Cyber Crime Coordination Centre 

(I4C) to provide a framework and eco-system for LEAs to deal with cyber crimes in 

a comprehensive and coordinated manner. The Government has launched the 

National Cyber Crime Reporting Portal (www.cybercrime.gov.in), to enable the 

public to report incidents pertaining to all types of cyber crimes, with special focus 

on cyber crimes against women and children. A toll-free number „1930‟ has been 

operationalized to get assistance in lodging online cyber complaints. Citizen 

Financial Cyber Fraud Reporting and Management System module has been 

launched for immediate reporting of financial frauds and to stop siphoning off fund 

by the fraudsters. 

***** 
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Annexure-I 

 

Cases Registered under Online Banking Fraud in the districts of NCR during 2019-

2020 

 

 

Sl. no Districts 2019 2020 

1 Bhiwani 0 0 

2 Faridabad 0 0 

3 Gurugram 0 0 

4 Jhajjar 0 0 

5 Jind 0 0 

6 Karnal 3 0 

7 Mahendergarh 48 0 

8 Nuh 0 0 

9 Palwal 0 25 

10 Panipat 0 0 

11 Rewari 0 0 

12 Rohtak 0 0 

13 Sonipat 0 0 

14 Charkhi Dadri 0 0 

15 Alwar 0 0 

16 Bharatpur 0 0 

17 Baghpat 0 0 

18 Bulandshahar 3 2 

19 Gautambudh Nagar 21 25 

20 Ghaziabad 69 17 

21 Hapur 0 0 

22 Meerut 0 0 

23 Muzaffarnagar 0 0 

24 Shamli 0 0 

25 Delhi UT 2 19 

 Total NCR 146 88 

 Source: Crime in India   
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Annexure-II 

 

Details on Cases Registered (CR), Cases Chargesheeted (CCS), Cases Convicted 

(CON), Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons 

Convicted (PCV) under Online Banking Fraud during 2019 and 2020 

 

Sl. No. State/Cities CR CCS CON PAR PCS PCV 

  2019        

1 Uttar Pradesh 306 128 6 197 187 13 

2 Delhi 2 2 0 4 4 0 

3 Agra 8 4 0 4 4 0 

4 Lucknow 0 0 0 0 0 0 

 2020        

1 Uttar Pradesh 358 153 5 175 172 15 

2 Delhi 19 2 0 9 5 0 

3 Agra 0 0 0 0 0 0 

4 Lucknow 0 0 0 0 0 0 

 Source : Crime in India 
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